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SHRI MANORANJAN BHAKTA: He

met us yuu:rcluy._ ‘oday he is to meet

the ‘striking Junior Engincers which he

has mot done so far,

(v) REPORTED AMAULT ON ASIAN ImMi-
GRANTS IN LONDON
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1450 hes,
AIR (PREVENTION AND CONTROL
OF POLLUTION), BILL—Conid.

MR. DEPUTY-SPE : We new
cortfinue with the Bill to provide for the
prevention, control and abatement of
air pollution. The Minister has just now

notice of an amendment to refer

e Bill to a Joint Committee.

THE mmsmorwmﬂu&‘
HOUSING . AND BUPPFLY AND
ATION (SHRI SIKANDAR
+ I beg to move:

“That the Bill to provide for the.
prevention, comtrol ml abatement of
air pollutioni, for the establ -
with a view to carrying out the
r:apo:, of Boards for the prevention
control of air pollution, for comn-
ferring on and asigning to such Boards
powers and functions relating thereto
and for matters connected ith,
be referred to & Joint Committee of the
Houses consisting of 30 members, 20
from this House namely:—

(1) Shri P. Anbalagao
(2) Shri Manoranjan Bhakta
(3) Shri Samar Guha
(4) Shri Dincsh Joarder
(5) Shri B. P.Kadam
(6) Dr. Karan Singh
(7) Shrimati Parvathi Krishnan
(8) Shri M. V. Krishnappa
(9) Shri B. P. Mandal
(10) Shri Jagdish Prasad Mathur
(11) Shri R, K. Mhalgi
(12) Shri Govind Ram Miri
(13) Shri Nathuni Ram
(14) Shri R. N. Rakesh
(15) Shri Ram Kinkar
(16) Shri Ram Murti
(17) Shri Vasant Sathe
(18) Shri Chairman Bhai H. Shukla
(19) Shri A. Sunna Sahib
(20) Shri Sikandar Bakht

and 10 from Rajya Sabha;

that in order to constitute a sitting of
the Joint Committee thcnﬂ;:mm 1
be third of the total number of mem-
the Joint Committee;

it

Commitiee shall make a report
end of the fimt
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